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( 6) A copy each of the fol lowing paper ( H indi and Engl i  h versions)  u nJ�r sub- ect i  n ( 3 ) of ect ion 43 of the Indu trial Finance Corpora!ion Act, 1 948 :- . 
( i )  The I ndu trial Finance cor-porat ion of I ndia (Transact ion of 

Bu ine with pecified Jndu trial concern ) Regulations, 1 982. 
( ii ) The l ndu t ria l  Finance Cor­poration of I ndia General Regula­tion , 1 982. [Plac d i12 Library. See No. LT-5659/82] . 

ND NNU L R PORTS OF S LTS LTD., J AIPUR FOR THE 

Y AK 30-9- 1 98 1  AND SAM B HAR 
SALT LTD., JAIPUR FOR THE Y R NDED 30-9- 1 9  1 AND T\VO TAT MENTS FOR 

DEL Y 

H R r  J AN R D H A N A  POOJARY : On beha l f  of hri Ka lp  Nath  Rai l beg to 1ay on the Table-
( 1 )  A copy each of the fol lowing paper ( H ind i  and Engli ih \'er ion ) 

und r sub-section ( 1 )  of ection 6 1 8A of the ompanie Act , 1 956 :-
( n }  ( i ) Re ie,  b t he overn-ment on the work i ng of t he H indu­tan Sn ! · � Limited .  Jaipur, for the yea r ended 30th eptember ,  1 98 1 .  
( i i ) Annua l  Report o f  the Hindu-tan Sal ts Limited Jaipur, for the year ended 30th September. 1 98 1  along with t he Audited Account and the comments of thte com­pt ro l l  r and Audi tor eneral the reon. 

[PlacC'd in Librar . See No. LT-5660/ 82] .  
( b) ( i )  Review by the Government on the work ing of the Sambhar Salts Limited, Ja i pu r. for the year ended 30th September, 1 98 1 .  
( i i nnunl Report of the Sambhar S I t  Limited, Jaipur, for t he y ar nded 30th S ptember, 1 93 1  a.�ong witb d uited Account  and the comment of the Comptrol ler and Auditor enera l  ther on. 

(2 ) Two tatements ( H i ndi and Eogli h ver ion ) bowing reasons .for delay in laying the papers mentioned 

at ( a )  
Library. 

and (b ) above. [Placed in. 
See No. LT-566 1 /82) . 

12.10 hrs. 

COMMITIBE B RS' B ILLS 
ON PRIVATE MEM­AND RESOLUTIONS 
M INUTES 

SHRI  G. LAKSH MANAN (Madras North ) :  I beg to lay on the Table Minute ( H ind i  and Engli h versions)  of the Forty-ninth to Fift y-second sittings of the Committee on Private Members' Bi l l  and Re o l ut ions held du ring the current ·e ion. 

COM M lTTEE ON ABSENC OF M EM­
B R FROM THE S ITIINGS OF THE HOUSE 

M I N UTES 

SHRI  P. V . G. RAJ U  ( Bobbi l i ) :  I beg to ay lay on the Table M inutes ( H indi and Engl i  h version ) of the sitt i ng of the Committee on Ab nee of Members from the Sitt ings of t he House held on the 1 6th October, 1 982. 
1 2. 1 1  br"" . 
CO 1 M ITTE ON PUBLIC UNDER-TAKINGS 

TAT MENT SHOWING INAL REPLIES 

SHRI MADHUSUDAN VAIRALE ( Ako 1 a )  : I beg to lay on t he Table (H indi and Engli b versions ) of the t atement showing fina l  repl ies in respect of hapter V of Eighth Report of the Commit tee on Public U ndertakings on Structure of Board of Managemen t  of Pub l ic Undertaking and Al l ied Matters. 
OM M ITT E ON THE WELFARE 0 , H DUlED CASTE AND CHEDULED TR I BES 

REPORTS OF STUDY TOIJRi. 

SHR I  A. C. DAS ( Jaipur ) : I beg to lay on the Table a copy each of the fol lowing Reports (H indi and English versions) of the Study Tours of the 


